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3 ed59— years, belonging to 5ECT\DNOF"”CEP\
service and presently working as E?\HHQ‘\S\ZDHHNQ'QBHQ)DQTN“

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants®;

A.  Detalls of movabie assets

{Assets In joint name indicating the extent of joint ownership will also have to be

given) ABITA DRWNANSHY H [MANSHY
. BK\)MHRI pﬁN ND _ANAVD
[ & Degeription Seir Spouse Dependant-l | Dependant-2 | Depandant-3
No. | Nama(S) Name ___Nams Etc. Name
e [0000 [10000 | 5000 | S0006
W) Banke, Financiar |2.6320 | 2.000 | (000D | 3300

Institutions And

Non-Banking

Financial

Companies
(i) | Bonds, P e

Sebawisand | 111 NIL 22000 | NfL

companies

{hv} | Other financlal

L)L poC [LIE pge |

s lgeny| S| e | wie
Savings, LIC E Jide lide sl 60! Y
Policies, etc 24e2) N

{v) | Motor Vehicles [Hind A

VvIL

{details of 20/

make, etc,) HE N I L N ,L .

\0gmgeld |
SQD%U’E?S

(vi) | Jewellery (give 'woﬁmaajﬂ 2504 105\«\%::14’

deta!;‘s c!d . qm
weight an gogm s -
sivey |siver |°Ses

value)

{vli) | Other assets,
such as values
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given,

* Dependant here means a person substantially dependent on the income of the



. ,
[Mote: Properties in joint ownership indicating the extent of joint ownership will
aiso have to be indicated]

Sr.
Ho

" Description

Spouse | Dependant-1
Name(S5) | Name

Dependant-2
Hame

Dependant-3 |
Etc. Name

0

Agricultural Land

- Location{s}

- Survey number{s)

- Extent {Total
measurement)
-Current market value

N | NI

Nl

()

Nen-Agricultural Land
- Location(s)

- Burvey number(s})

- Extent (Total
measuremeant)

=Cur market value

1\

miL | MIE

NIk

(i)

Buildings (Commercial
and residential)
Location(s)

- Burvey /door
number(s)

- Extent {Total
measurement)

~ Current market
value

ML | ML

NIE

(i)

Houses / Apartments,
etc.

= Location(s)

- Survey fdoor
number(s)

- Extent {(Total
measuremeént)

= Current markat
value

1)

ML

VIL

(v)

Others (such as
interest In property)

NI

M| M

VI

(2)

1 give herein below the details of my liabilities / overduss to public financial
institutions and government dues:-
[Note : Piease give separate detalls for each item)

E{; T Dascription r:ﬁ_'-m ?.fgdm; o Iam;. 5 Amount outstanding as
¥ Nanc n ons(s Lo N

Department () 22500000
(a) [ () Loans from Banks

| institutions

(il} Loans from financial

HOFZ BAVE

accommaogdation

(i) Government Dues:
{a) dues to departments
dealing with government

NIE

dealing with supply of
water

(b} dues to departments

pi e

dealing with supply of
electricity

{c) dues to departments

V(L

T S

el



| (d) dues to departments NIL {
deallng with telephones

(e} dues to departments
dealing with government N l 5
transport (including

aircraft and helicopters)

| () Other dues, If any TSR L "

(k) {1) Income Tax including
surcharge [Also indicate

the assessment year upto ﬂ FE PY q70l p
which Income Tax Return
fled. Give also Permanent
Account Number (PANY]
(il) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.] :
| (i} Sales Tax [Only in

case of proprietary N , L
| business] _
(iv) Property Tax YL

GPF/CPF/PRAN No, PTS/BLH -5 0
Gender s Il—, e

Date of Birth ta 110 [ 7/‘ 7] q 6 A | (oo/mmpvery)
Class/Group ¥ 2] (A/B/C)
Cadre © [SEZTION OFEICER B\ S- DH NH]

(Full Name &.9. B.AS. -Bihar Administra:lve Eewlce,
B.5.5.- Bihar Secretarlat Service etc.)

Home District 2 MADHUBAN]) |

I hereby declare that the above details are true to the best of my
knowledga and belief,

Yandrusinnsanseraniissd e e E e L S0 b 5, R e

oate: [ 202 2022

v ot R L G Mepth, K St 8 LR

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribad format.



